Delhi

LEGISLATIVE ASSEMBLY
NATIONAL CAPITAL TERRITORY OF DELHI

Wednesday, 31 May 2017 / 10 Jyeshtha, 1939 (Saka)
2:00 P.M.
LIST OF BUSINESS

NATIONAL SONG-VANDE MATARAM

Obituary Reference:
House to observe two minutes silence on the sad demise of Shri Rampal Karhana, Former
Member of the Legislative Assembly of NCT of Delhi (1993-1998).

Introduction of Ministers:

Shri Arvind Kejriwal, Hon’ble Chief Minster to introduce the newly appointed Members of
the Council of Ministers, Shri Rajendra Pal Gautam and Shri Kailash Gahlot to the House.
Presentation of Report:

Ms. Rakhi Birla

Ch. Fateh Singh

to present the Second Report of Rules Committee.

Introduction, Consideration and Passing of Bill:

Shri Manish Sisodia, Hon’ble Deputy Chief Minister to introduce ‘The Goods & Services Tax
Bill, 2017”” (Bill No. 03 of 2017) with the leave of the House.

Also to move that the Bill be considered and passed.

Adoption of Report:

Ms. Rakhi Birla

Ch. Fateh Singh

to move that “This House agrees with the Second Report of Rules Committee presented on 31
May 2017”.

Prasanna Kumar Suryadevara

31 May 2017 Secretary
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